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Betweens - Date of Order: |1¢4¢864
M.Gevindara julu ‘
# iApplicantd

And
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A.P.C 1:61&,
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Ceunsel for the Applicents :  Mriv.Venkateswar Ra

Counsel for the Respondents 2 Mz V. Bhimarne, Addl}\CGSC
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. C.A._423/96. .~ Dt. of Decision : 11-04-96.
| ORDER .

I As per Hen'ble Shri R. Ran@afajan, Member {Admn.) X

Heard Shri Raja Mallaiah-for Mr. V.Venkateswara Rao,

' and — .. learned counsel feor the
learned ceunsel for the applicanﬁizﬂ;:%_Bhimannakrespondents.
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2, ' The applicant in this OA states-éhat he joined as a
Telegraphist ufider R=2 eon 13-05-63 and he was premeted as Traffic
Superviser’ which QQS'All India genjority unit till 1979, GCrade of
Traffic Supervise; was Mmade circle unit ﬁf”m,19793. Thus, these

whe ere Working as Traffic Suéervisers by 1979 were required to

make eptions for allecatien te the varieus circle unit and accerdingly

they were alletted to the circle unit of their cheice,

3. . The applicant was prometed s ASTT (TTS Group=C) w.e.f.f‘
09-09-1975, Thereafter he was prometed as.TTS Group-B officer in

the pay scale of Rs. 650-1200/- v.e,f,,1-4=83 and on régular basis
w.é.f., 8-6-83. On his regular prammtien as TTS Group=B efficer

his pay was fixed at Rs. 680/- in the said goale of pay. He was

later promoted as SSTT e, efficiating basis in the .pay scale of

'Rs. 3000-450C/-.

4, The casé of the applicant is that one Mr.Baléshwar Singh

who is junier in the gfade of TTS Greup-BAwas‘alse'promoted te the
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on regular basis
basic pay was fixed /at Rs. 845/- ip the said geale of pay, He

further submits that the genicdty of Shri Baleshwar Sing in TTS
Group-B is shewn at Sl.No. 70193 wheregs the applicant name figured at
S1.N . 70162, Even imn the lewer grade of ASTTs the appliecant

submits that he is senier to Shri Baleshwar Singh.
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5. Aggrieved by the above he filed this CA f@r stépping )

up of his pay in the scale of pay of Rs. 650-1200/2000-25%00/~ cn
par with his juﬁior Shri Baleéhwa:_Singh in terms of the judgement'
of this Tribunal dated 05-12—1994 in OA.Ne,1027/93 and bétch with

- !
all cecnsequential benefits,

6. OA.No.1827/93 and batéh was dispesed of en 5~1¥-95
wherein I was a party te that judgement, - In that OA alsé the
stepping up of pay was allowed to seme of the seniors whé were
eenior te the said Shri Baleshwar Singh. 2As the applicaﬁt submits
that he is senior te Shri Baleshwar Singh and his case is covered
by the judgement ef this Tribunal in OA,1027/93 at. 5-19'1994 I
feel that this cgge can be allewed on the same line Subjéct to

the conditien that the averments made by the applicant tﬂat he is
senior to Mr.Baleshwar Singh is te be checked frem recerds by the

respondents.

T In the result, the fellewing dlrection is givem.-

The pay of the applicant herein has te be stepped up
to the equal te the pay. ef Sbri Bzleshwar Singh, after t%e_verifi-
cation of the records in regard te the seniority of the applicant
vis-a-vis Shri'Bileshwar Singh, as en the date of his regular promotie
te STT Greﬁp—B on netional basis. In pursuance of this ;rder the
etePping up of pay is given the applicant is'entitlpd ch monetary
benefits crom thp.e years prier te the date df filing @fEthis OA

1.e.,28-02-19923 (this OA was filed on 28-02-1996).

8. The COA is erdered accordingly at the admission sEage

itself. Ne costs. _ :
: e

(R. Rangarajan)
~ Member (Admn, )
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13 The Diractor Ganeral,
Telecommunications,
Sanchar Bhavan,

New Delhiys

2 The Chief General nanager.
Talacoumunications,
‘ .P.Circla,
Hyd-rabad.
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3% One copy te Hr¢ﬂ;ﬂenkatasuar Raey Advocate,
CAT Hydurabad.

45 Cne cnpy to ﬂr.v Bhimlnna, Addl.CGSC,
CAT,Hyderabad,

S¢ Cne copy te Library,CAT,Hydsrabadsé
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